central Administrative Tribunal e
Principal Bench: New Delh: e

O.A. No. 78/95 i ﬁff'
New Delhi this the 4th day of October 1999

Hon’'ble Mr. Justice V. Rajagopala Reddy, vio (J)
Hon'ble Mrs. Shanta shastry, Member (A)

1. Pranab Kumar ROY,
s/c Shri Raghu Nath Roy,
R/o 3, Jadu Nath Mukherjee Street,
Ariadaha, Calcutta-57.

]

Niranjan Datta,

s/o late shri Mukunda Ch. Datta,
R/o B-9/210, Kalyani,

P.s. & P.O. Kalyani,

Dist. Nadia, West Bengal.

L2

sanjib Ranjan Sarkar,

5/0 Late surendra Nath Sarkar,
R/o C/c Samar Mazumdar,

2 Umesh Chandra Banerjee Road,
Kayal Para,

o P.O.Ichapur—Nawabganj,

L4 Distt.24 Prgs. (North), W.B.

4. Samarandra Nath Mitra,
s/o late Shri Atul Krishna Mitra,
R/o0 E-3, Bejoypur, P.0. Sodepur,
Distt. 24 Prgs. (N), W.B.
.. LApp licants
(By Advocate: Nonhe)

Versus
Union of India, through

i. The Secretary,
Ministry of Defence, New Delhi.

& ». Ordnance Factory Board,
through the Chairman,
10A, Auckland Road, Calcutta-1.

3. Director General of Ordnance
Factory, 10 A Auckland Road
Calcutta 1.

4. Director General, Quality
assurance, H Block, New Delhi-11.

5. General Mahager,
Riffle Factory,
Ichapur, Dist.24 Prgs(N),W.B.

6. Shri M.K. Sinha, Asstt. Foreman
{Mech), Riffle Factory, Ichapur,
Distt. 24 Prgs, (N), W.B.
. Resgpondants
(By Advocate: Shri V.S.R. Krishna)
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ORDER (Oral) o

the case was called none appeared for the appliicants.
Learned counsel for respondents was present. The case

was, therefore, posted for today. Even today none

appears for the applicants nor any representats
s their behalf. We are of the view that app’ canis
are not interested in prosecuting the case. The O.A,

therefore, dismissed for default and
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son-prosecution.
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(Smt. Shanta Shastry) (V. Rajagopala
Member (A) Vice-Chairman
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